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beenalioted;

(e)#not, the reasons therefor; and

(f) the number of complaints receved
againstthe nususe of such lands?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF HOME AFFAIRS (SHRI PM
SAYEED) (s) and (b) Delh: Admunistration
announced ascheme n June, 1992 forinviing
the participation of non-Government
organesahons fortaking up afforestabonworkon
Gaon Sabha land for improving environment
andcrestinggreenery onbasreniandonshanng
basis The offers were invitedthrough an open
paper advertisementgving the terms and con-
ditons inthe leading newspapers

(c) to (@) One society has been aliotted
land Proceedings to hanover the possession
areunderway

{f) The Deity Admustration has reported
that nocomplamt has besn recenved

BailadilaironoreMines

7250 SHRISUSHIL CHANDRA VERMA
Wiltthe Mister of STEEL bepleasedtostate

{a) whetherthere s an accumuiation of 25
mifiontonnes of fines' atthe Badadita ron ore
mines,

{b) the estimated market value of these
Tines', and

(c) how do the Government propose 1o
make use of theee finee’?

THE MINISTEROF STATE OF THE MIN-
ISTRY OF STEEL (SHRISONTOSHMOHAN
DEV) (a) and (b) As per present sstimates,
there ars atiout 21 miliontonnesofironore fines
accumuiated in balladiia iron ore runes, outof
which around 60% of stocks ane salsable. The
estimated markei price of the sajeable finesis
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bstweenRs 170/-pertonneto Rs 200/-per
tonne depending upon the qualty

(c) Some quantity of tines s presently
bengexpartedandsome quantitys being utiised
by the vieakhapatnam stee! (VSP) thelines
could also be used for producing iron for the
spongeironindustry

implementation of HBJ Pipeline
Project

7251 SHRID PANDIAN Willthe Miruster
of PETROLEUM AND NATURAL GAS be
pleagsediostate

{a) whether any ioss was incurred in the
mplementation of the HBJ gas pipeline project
duetowrong planning, Wastage excess spend-
ing and damages claimed by the companies
fromthe Gas Authonty on Indsa Limited, and

(b)# so, the actiontaken by the Govern-

ment agamst the parsons responsible for the
same”?

THEMINISTEROF STATE OF THEMIN-
ISTRYOF PETROLEUMANDNATURAL GAS
(CAPT SATISHKUMAR SHARMA) (a) Ac-
cording to GAIL thers has been no loss incurmed
ntheimplementabonolthe HBJ ppekne project

{b) Does notanse

importof Ruttie Grade Thtanium
Dioxide

7252 SHRL V S VIJAYARAGHAVAN
Willthe Minister of MINES be pleasedio state

{a) thetotal quantity of Rutile grade Ta-
o Dioxide imported dunng 1982-93andthe
foresgn exchenge spent thereon, and

(b) hereasons forsmportwhen huge stock
of Titanium Dioxide 15 avaiable in the Public
Sector Karen Minerals and Mstals Limited,





